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Order dated 07.03.2017

CP NO 12/Ald/2017 M/s. J.R.Inorganics Pvt. Ltd

The case is proposed for hearing tﬂday:g?ter lunch session however on request is Une

o

Cade"w taken on board in pre-lunch session. Petitioner counsel desires to file reply to
o i
objection maintainability of the petition. According to him it is necessary to decide T W<~

i

preliminary objection. Hence sfel'eking time to file rejoinder within two-week. Time L od
fo s o Qatilree 1 Such eyanGise Labe armplelel

is granted. Further liberty is granted to file reply Eﬁ'ﬁi suchrexeroise within four-week

form today.

The matter be listed on 14.04.2017.
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Dated 07.03.2017 Shri H.P Chaturvedi (Member Judicial)




